
, OFFICE OF THE SENIOR CIVIL JUDGE.CUM RENT CCNTROLLER,
, | I CENTRAL DISTRICT, TIS HAZARI COURTS, DELHI C " r

MEETING NOTICE l '

_ _ All the Ld. Civil Judges, Ld. Additional Senior.Civil_Judg_e, Ld.

Administrative Civil Judge and Ld. Additional ‘Rent Controllers‘ of Central

» District, Tis Hazari Courts, are hereby requested to mal<e_»it convenient to attend I i

_ a meeting in rooms No. 231, 2'“ Floor, Tis Hazari Courts, at 4:00 pm on _

' 08.05.2023 to discuss referral of cases for-coming >l.atiof al Lok Adalat

‘scheduledon13.05.2023. -C C C»

~ t (Balwiiider Singh) t f
Y SCJ—cum-RE/Central/Dell1i~ -

rn air“; f137?. r-.,_;PI,»/L ’-Isl?
r”J“’Ee';_.?,,f,,‘/‘ .' ,».4

No. Sm-.,.:.e.....-,:.;.:=,../RC, Central/THC/ZOQIS Delhi, dat d th

Copy forwarded for information to :- - ' A

.(i) , Ld. Officer Ln-Charge (Judicial Branch), Central T_HC,- Delhi. _ V ~
(ii) The. Officer In-Charge, Adrnn. (I, II 8: Ill), Tis Hazari Courts, Delhi. f A
(iii) All the Ld. Civil Judges and Ld. ARCs, Central District, Tis Hazari, Delhi.
(iv) W‘ The PS to Ld. District 8: Sessions Judge_(Iv-IQ), THC, Delhi.‘ '

Website Committee, Tis Hazari Courts, Delhi. ' A . ,
I (vi) AR&I Branch for uploading on Layers. ' , * - 3 ,' _
' (vii) ~ - -in-Charge, Care-Taking Branch, Central, Tis Hazari, Courts for necessary. 1 . --

arrangement of refreshment. , .A A y _ _ /.
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